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Supply of coaj to Punjab

32̂ 4. SHRI BALWANT SINGH 
RAtoOOWIALiA: Will tiie Minister of 
ENERGY be pleased to state;

(a) whether the coal shortage has 
poised a serious danger to the indus­
tries of Punjab; and

(b) how much coal was allotted-to 
tlws f*unjab State for months of 
Al»gust, September, October and 
November 1978 and how much was 
actually supplied there?

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a)
While there have been occasional dis­
tress calls from some industrial units 
in Punjab for rushing coal supplies to 
avoid loss of production, there is no 
information to indicate that the 
shortfall in receipt of coal has poised 
b serious danger to the industries of 
that state.

(b) Information is being collected 
and will be laid on the table of the 
House.
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Dearness allowance paid to Defence 
Services Personnel

3266. SHRI JYOTIRMOY BOSU: 
Will the Minister of DEFENCE be 
pleased to state;

(a) what Is the rate of dearness 
allowance paid to Defence Servicea 
Personnel; is it 40 per cent more,
maximum;

(b) what is the rate of dearness 
allowance given to other Central 
Government employees; and

(c) if there is difference in rates, 
what is the reason for this discrimi­
nation?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) to (O- 
Dearness Allowance and Additional 
Dearness Allowance are admissible to 
Defence Services Personnel at the 
same rates and under the same con­
ditions as are applicable to Central




